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These appeal s were called on for Judgnent today.

HEARD BY :
HON BLE MR JUSTI CE BRI JESH KUVAR
HON BLE MR JUSTI CE ARUN KUMVAR

For Petitioner (s)M. Rekha Pandey, Adv.

For Respondent (s) M. D.S. Mhra, Adv.

ORDER
Hon' bl e M. Justice Brijesh Kumar pronounced the judgnment of the Court. The appeals are allow

ed in terns of the signed judgnent. The respondents shall bear the costs of the appeals, whic
h is assessed at Rs. 10,000/- for each appeal.

( Saroj Bala) ( Kanwal Singh )
P.A. to Addl. Registrar Court Master

(Si gnhed REPORTABLE judgnent is placed on the file)



